
From

To,

Sub:

Ref:-

HE AU HI c AT U AH TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. Vrr-49/ 2019/3853/A

Shri Saptarshi Garg,

It.Registrar (Vigilance),

Gauhatl High Court,

Guwahati.

Dr. Manash Baruah,

District & Sessions Judge,

Nalbari.
+1.

Dated Guwahati the

Station leave Permission.

Your letter No. DJNB/3173 dtd. 02'05.2023.

May,2023.

Sir,

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with the official vehicle, at own @st'

fromtheeveningof04.05.2023tillthemorningof06.05.2023,hasbeen
granted. The next senior most ludicial officer at the station shall remain in charge of

your Court and olfice during your absence.

Yours faithfully,

sL/-
JT. REGISTRAR ruIGILANCE)

2 04- os-2eLsMemo NO. HC. VU-49/2019/3854/A. dated

Copy to:

{ The Project Manager, Gauhati High Couft.

E


